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ITEM NO.25               COURT NO.4               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No. 9036/2019

STATE BANK OF INDIA                                Appellant(s)

                                VERSUS

M/S. ACCORD LIFE SPEC PRIVATE LIMITED 
THROUGH DIRECTOR & ORS.   Respondent(s)

(FOR ADMISSION and IA No.180177/2019-STAY APPLICATION)
 
Date : 06-12-2019 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
         HON'BLE MR. JUSTICE S. RAVINDRA BHAT

For Appellant(s)
Mr. Mukul Rohatgi, Sr. Adv.
Mr. Sanjay Kapur, AOR
Mr. V. M. Kannan, Adv.
Mr. Bharath Gangadharan, Adv.
Ms. Shubhra Kapur, Adv.

                   
For Respondent(s)

Mr. K. V. Vishwanathan, Sr. Adv.
Mr. P. V. Dinesh, AOR
Mr. T. P. Sindhu, Adv.
Mr. Ashwini Kumar Singh, Adv.
Mr. Mukund P Unny, Adv.
Mr. Bineesh K., Adv.

                    
          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice, returnable in four weeks.

There  shall  be  stay  of  further  proceedings  in  the

meantime.

(NIDHI AHUJA)                (NISHA TRIPATHI)
   COURT MASTER (SH)               BRANCH OFFICER
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